IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date 22.06.2022

Name of Vzatiizztio Case No iour l:'ejec

Applicant npp . Fee Statu

=
1 |s K BEHERA 32116/202 22.06.2022 |WP(C)/21681/2021 |1 0
2 |S K BEHERA ;2117/202 22.06.2022 |CONTC/1255/2022 |1 0
3 |s XK BEHERA ;2118/202 22.06.2022 |[WP(C)/2972/2022 |1 0
4 EALEiCK ;2119/202 22.06.2022 |WP(C)/3128/2017 |10  |C
5 |S K BEHERA ngZO/ZOZ 22.06.2022 |WP(C)/4449/2022 |1 0
6 |k. c. JENA 32121/202 22.06.2022 |WP(C)/7625/2012 |10 C
7 |S XK BEHERA ngZZ/ZOZ 22.06.2022 |[WP(C)/2970/2022 |1 0
8 |s K BEHERA §2123/202 22.06.2022 |[WP(C)/2973/2022 |1 0
9 |s K BEHERA §2125/202 22.06.2022 |[WP(C)/9702/2022 |1 0
10 |S K BEHERA ;2127/202 22.06.2022 |[WP(C)/9704/2022 |1 0
11 |S K BEHERA ;2129/202 22.06.2022 |[WP(C)/10925/2022 |1 0
12 |P.K.JENA 32130/202 22.06.2022 |WP(C)/13863/2022 |10 C
13 |s K BEHERA 32131/202 22.06.2022 |WP(C)/10926/2022 |1 0
14 |s K BEHERA 32132/202 22.06.2022 |[WP(C)/3407/2014 |1 0
15 |S K BEHERA 32133/202 22.06.2022 |[WP(C)/6340/2021 |1 0
16 |S K BEHERA 32135/202 22.06.2022 |[WP(C)/10073/2022 |1 0
17 |S K BEHERA 32136/202 22.06.2022 |[WP(C)/10923/2022 |1 0




18 |s K BEHERA §2137/202 22.06.2022 [WP(C)/10924/2022 |1 0
19 |S K BEHERA ;2139/202 22.06.2022 [WP(C)/8664/2021 |1 0
20 |S K BEHERA §214O/2O2 22.06.2022 [WP(C)/9263/2022 |1 0
21 |s K BEHERA §2142/202 22.06.2022 [WP(C)/10415/2022 |1 0
22 |S K BEHERA 32144/202 22.06.2022 [WP(C)/5180/2022 |1 0
23 |S K BEHERA §2146/202 22.06.2022 |0JC/1921/1999 1 0
24 |S K BEHERA ;2147/202 22.06.2022 [WP(C)/5510/2021 |1 0
25 |S K BEHERA ;2148/202 22.06.2022 WP (C)/900/2021 1 0
26 |K.P.BEHERA ;2149/202 22.06.2022 [WP(C)/17791/2017 |10  |C
27 |s K BEHERA §215O/202 22.06.2022 [WP(C)/5142/2022 |1 0
28 |S K BEHERA §2151/202 22.06.2022 [WP(C)/10452/2022 |1 0
29 iﬁ;igiAKANTA §2158/202 22.06.2022 |[WP(C)/11593/2022 |10  |C
30 iﬁ;igiAKANTA ;2159/202 22.06.2022 [WP(C)/11591/2022 |10  |C
31 oA ;2165/202 22.06.2022 [WP(C)/9703/2022 |10  |C
32 |a. c. R. DasS ;2166/202 22.06.2022 [WP(C)/13925/2022 |10  |C
33 |J.SAHOO 32181/202 22.06.2022 [WP(C)/14059/2010 |10  |C
34 |R.C.MALLICK §2182/2O2 22.06.2022 [WP(C)/14997/2022 |10  |C
35 55;§§T§UMAR 32188/202 22.06.2022 |WP(C)/14621/2022 |10  |C
36 |N.SAHOO 32195/202 22.06.2022 [WP(C)/13616/2022 |10  |C
37 |s.s.BIswar 32201/202 22.06.2022 [WP(C)/2000/2013 |10  |C
38 |D.K.SAHOO 32203/202 22.06.2022 [WP(C)/14927/2022 |10  |C
39 |R K BARIK 32209/202 22.06.2022 |ELPET/6/2019 10 o
40 |A.C.R.DAS 32210/202 22.06.2022 |ABLAPL/3804/2022 |10  |C
|41 |TAPAN KUMAR |42211/202 [22.06.2022 |STREV/463/2008 |10  [C




NAYAK 2 |
42 |B.BEHERA ;2213/202 22.06.2022 |ABLAPL/4391/2022 |10
43 |A.K.SAHOO ;2215/202 22.06.2022 |ABLAPL/4434/2022 |10
44 |H.K.MOHANTA §2218/202 22.06.2022 |ABLAPL/5463/2022 |10
45 |SARAT SWAIN §2220/202 22.06.2022 |MACA/509/2018 10
46 |T.BAG §2221/202 22.06.2022 WP (C)/115/2013 10
47 |p. MAHALT 32223/202 22.06.2022 |MACA/509/2018 10
48 |A.SAHOO ;2230/202 22.06.2022 |WP(C)/23115/2013 |10
49 |p. K. MISHRA ;2234/202 22.06.2022 |MACA/918/2017 10
50 SARAT SWAIN ;2235/202 22.06.2022 MACA/918/2017 10
51 |p. B. SINHA §2244/202 22.06.2022 |MACA/71/2016 10
52 ﬁézﬁﬁgiT §2251/202 22.06.2022 |FAO/22/2019 10
53 |p. K. MAHALT g2253/202 22.06.2022 |FA0/22/2019 10
54 ﬁ?g;iiL ;2256/202 22.06.2022 |MACA/71/2021 10
55 |B. BEHERA ;2258/202 22.06.2022 |MACA/390/2020 10
56 |D. C. SWAIN ;2263/202 22.06.2022 |MACA/106/2021 10
57 |RAJAT DAS ;2265/202 22.06.2022 |MACA/112/2021 10
58 |P. K. BARIK §2267/202 22.06.2022 |MACA/551/2020 10
59 |R.MOHANTY 32271/202 22.06.2022 [WP(C)/1701/2015 |10
60 |S.P.SAHOO ;2273/202 22.06.2022 |FA0/329/2020 10
61 |S. K. SAHOO §2275/202 22.06.2022 |MACA/502/2019 10
62 |s.SAHOO §2276/202 22.06.2022 |FA0/329/2020 10
63 gg?GA CHARAN 32277/202 22.06.2022 |MACA/502/2019 10
64 |s. K. SAHOO 32278/202 22.06.2022 |MACA/1003/2019 10




65 |P.B.SINGH §2279/202 22.06.2022 |FAO/573/2020 10 o
66 |K. K. NAYAK ;2280/202 22.06.2022 |MACA/552/2020 10 c
67 |P.K.MAHALT §2281/202 22.06.2022 |FAO/715/2020 10 c
68 |K. K. NAYAK §2282/202 22.06.2022 |MACA/552/2020 10 c
69 |P. K. BARIK 32283/202 22.06.2022 |MACA/552/2020 10 c
70 |A.K.BARIK §2284/202 22.06.2022 |MACA/933/2016 10 o
71 |s.K.BISWAL ;2286/202 22.06.2022 |MACA/933/2016 10 c
72 gﬁongURY ;2287/202 22.06.2022 |MACA/922/2009 10 |c
73 ﬁgg;iiL ;2290/202 22.06.2022 |MACA/921/2009 10 o
74 B.R.SENAPATI §2291/202 22.06.2022 ?PC(OAC)/1414/201 10 C
75 |D.P. MISHRA §2292/202 22.06.2022 [WP(C)/9083/2014 |5 U
76 |SAMIR BARIK 32297/202 22.06.2022 |ABLAPL/5960/2022 |10  |C
77 |MOHAN BEHERA ;2301/202 22.06.2022 |RSA/64/2012 5 U
78 |s.pATRA ;2302/202 22.06.2022 [WPC(OA)/1561/2015 [10  |C
79 |B. B. DAS ;2314/202 22.06.2022 ?PC(OAC)/1624/201 10 c
80 |A.K.RAY §2324/2O2 22.06.2022 |ABLAPL/5999/2022 |10  |C
81 |R.M.NAYAK §2326/2O2 22.06.2022 |ABLAPL/5995/2022 |10  |C
82 |G.SAHOO 32327/202 22.06.2022 |ABLAPL/5994/2022 |10  |C
83 |G.SAHOO 32328/202 22.06.2022 |ABLAPL/5992/2022 |10  |C
84 |A.K.SWAIN 32329/202 22.06.2022 |ABLAPL/5989/2022 |10  |C
85 SggipigﬁiR 32337/202 22.06.2022 |[WP(C)/10567/2022 |10  |C
86 |SB UDGATA 32340/202 22.06.2022 [WP(C)/14267/2022 |10  |C
87 EigiiAs §2341/202 22.06.2022 |CONTC/6352/2021 |10  |C
|88 |ANADI CHARAN |42346/202 [22.06.2022 |WP(C)/12041/2022 (10  [C




INAYAK 2 | |

89 M. NAYAK ;2350/202 22.06.2022 WP (C)/14236/2022 10
SIBA PRASAD [42351/202

90 SAHOO 5 22.06.2022 WP (C)/14864/2022 10

91 |B.K. PATI §2352/202 22.06.2022 |WP(C)/14977/2022 |10

92 |SANGRAM RATH §2353/2O2 22.06.2022 |WP(C)/13786/2022 |10

93 |MADAN DAS 32354/202 22.06.2022 |WP(C)/13736/2022 |10
JAYADEBA 42355/202

94 BEHERA 5 22.06.2022 WP (C)/12421/2022 10

95 |P. K. MISHRA ;2362/202 22.06.2022 WP (C)/14159/2022 10

96 |S.SWAIN ;2364/202 22.06.2022 MACA/628/2011 10

97 |S.SWAIN ;2365/202 22.06.2022 MACA/627/2011 10

98 |R. K. LENKA §2366/202 22.06.2022 |ABLAPL/2869/2022 |5

99 |S.CHOUDHURY §2374/202 22.06.2022 |BLAPL/5172/2022 10
SAGAR 42376/202

100 MATLICK 5 22.06.2022 |ABLAPL/13876/2021 |5

101 |[T. R. DAS ;2381/202 22.06.2022 |BLAPL/206/2022 10
GYANA RANJAN [42384/202

102 PATRA 5 22.06.2022 |BLAPL/29/2022 10
SIBARAM 42386/202

103 PRADHAN 5 22.06.2022 BLAPL/1595/2022 10

104 M. R. BARIK ;2391/202 22.06.2022 |BLAPL/2220/2022 10

105 IN. SAHOO 32392/202 22.06.2022 WP (C)/11591/2022 10

106 IN. SAHOO 32393/202 22.06.2022 WP (C)/11593/2022 10
JIBAN JYOTI [42395/202

107 PRADHAN 5 22.06.2022 |BLAPL/5195/2022 10
SAROJ KUMAR [42396/202

108 PARIDA 5 22.06.2022 BLAPL/5150/2022 10

109 |[H S MOHANTY 32398/202 22.06.2022 RSA/363/2015 10
UJJWALA 42400/202

110 PRADEEP BAG |2 22.06.2022 |BLAPL/5208/2022 10

111 |]A K DAS 32401/202 22.06.2022 CONTC/1804/2022 5




112 ggigggé - ;2402/202 22.06.2022 |BLAPL/224/2022 10 o
113 |[SAMIR BARIK ;2403/202 22.06.2022 |BLAPL/5225/2022 |10 C
114 iAgTANAIK §2404/202 22.06.2022 |CRLREV/445/2021 |10 U
115 [K SAHOO §2406/202 22.06.2022 |ARBP(ICA)/1/2021 |5 U
116 |[S K SAHOO §2407/202 22.06.2022 |AHO/34/1998 1 0
117 |B B MALLICK ;2408/202 22.06.2022 |CRLMC/2513/2017 5 U
118 |J K CHHOTRAY ;2409/202 22.06.2022 |[WP(C)/33957/2021 |5 U
119 |J K CHHOTRAY ;2411/202 22.06.2022 |RSA/177/2015 5 U
120 |S NAYAK ;2413/202 22.06.2022 WP (C)/620/2022 10 U
121 |D P MISHRA §2415/202 22.06.2022 |CRLMC/1018/2021 |5 U
122 [B K BEHERA §2416/202 22.06.2022 |ABLAPL/3300/2020 |5 U
123 |N.SAHOO §2417/202 22.06.2022 |[WP(C)/11360/2022 |10 C
124 EA?TANAIK ;2418/202 22.06.2022 |[WP(C)/11061/2021 |5 U
125 |G C BARIK ;2419/202 22.06.2022 |[WP(C)/5547/2021 |5 U
126 |G C BARIK ;2421/202 22.06.2022 |[WP(C)/5544/2021 |5 U
127 |[H S MOHANTY §2422/202 22.06.2022 |RSA/364/2015 10 U
128 |D NAYAK §2424/202 22.06.2022 |FA/118/1984 1 0
129 M N MOHANTY 32425/202 22.06.2022 ABLAPL/3697/2020 5 U
130 |P BEURA ;2426/202 22.06.2022 |ABLAPL/1899/2017 |5 U
131 |S.K.PARIDA §2427/202 22.06.2022 |WP(C)/21278/2017 |10 C
132 [K C PANDA §2428/202 22.06.2022 |BLAPL/9391/2021 |5 U
133 K C PANDA 32429/202 22.06.2022 |BLAPL/3269/2021 |5 U
134 [R R CHHOTRAY §2431/202 22.06.2022 |WP(C)/11300/2022 |5 U
1135 |M NAYAK 142433/202 |22.06.2022 |[WP(C)/10487/2022 |2 o




2

|

136 |S MOHANTY ;2435/202 22.06.2022 |WP(C)/3023/2016 5
137 |[K C PANDA ;2436/202 22.06.2022 |BLAPL/3902/2021 5
138 |[K C PANDA §2437/202 22.06.2022 |BLAPL/1911/2021 5
139 g'K'SATAPATA §2439/202 22.06.2022 |TRP(C)/62/2019 10
140 |P.K.BEHERA 32445/202 22.06.2022 |WP(C)/13850/2022 |10
141 |D.K.MOHANTY 32446/202 22.06.2022 |WP(C)/15081/2022 |10
142 'TAPAN SWAIN ;2447/202 22.06.2022 |WP(C)/13465/2022 |10
143 |L.D.PANDA ;2448/202 22.06.2022 |WP(C)/13688/2022 |10
144 |A.SUNDARAY ;2449/202 22.06.2022 |WP(C)/15104/2022 |10
145 |P.C.DAS ;2451/202 22.06.2022 |WP(C)/15104/2022 |10
146 R.K.BISOI ;2454/202 22.06.2022 |WP(C)/14562/2022 |10
147 |[R.K.BISOI 32455/202 22.06.2022 |WP(C)/14563/2022 |10
148 |R.K.BISOI ;2456/202 22.06.2022 |WP(C)/14946/2022 |10
149 [U.P.BAG ;2457/202 22.06.2022 |WP(C)/13522/2022 |10
150 |B.C.PANDA ;2459/202 22.06.2022 |WP(C)/13897/2022 |10
151 |A.K.MOHANTA ;2461/202 22.06.2022 |WP(C)/14938/2022 |10
152 |]A. DAS 32464/202 22.06.2022 |WP(C)/1576/2006 10
153 |[R.SETHI 32465/202 22.06.2022 |CRLA/264/2022 10
154 |R.SETHI 32466/202 22.06.2022 |CRLA/260/2022 10
155 |R.R.NAYAK 32467/202 22.06.2022 |CRLA/222/2022 10
156 N.C.SINHA 32469/202 22.06.2022 |WP(C)/12767/2022 |10
157 IN.C.SINHA 32471/202 22.06.2022 |WP(C)/12762/2022 |10
158 EQAE&ADEO 32472/202 22.06.2022 |WP(C)/14290/2022 |10




42474/202

159 [TAPAN SWAIN | 22.06.2022 |WP(C)/13466/2022 |10

160 |P.L.MISHRA ;2475/202 22.06.2022 |WP(C)/15165/2022 |10
PRASANJIT 42476/202

161 o 2oRY ) 22.06.2022 |WP(C)/13443/2022 |10
MANORANJAN 42477/202

162 03 ) 22.06.2022 |WP(C)/12400/2022 |10

163 [B. K. SWAIN §2480/202 22.06.2022 |WP(C)/14082/2022 |10

164 B. K. SWAIN ;2482/202 22.06.2022 |WP(C)/14086/2022 |10

165 B. K. SWAIN ;2483/202 22.06.2022 |WP(C)/14088/2022 |10
PRADIPTA 42485/202

166 T o0 ) 22.06.2022 |CRLA/465/2022 10

167 |G ROUT ;2486/202 22.06.2022 |TRP(C)/442/2021 |10

168 |[H. S. PANDA §2487/202 22.06.2022 ?PC(OAC)/1582/201 10

169 |A KHAN §2488/202 22.06.2022 |TRP(C)/442/2021 |10

170 |A.K. MISHRA §2489/202 22.06.2022 ?PC(OAC)/1582/201 10
PRADEEP 42492/202

171 L ; 22.06.2022 |BLAPL/8112/2021 |10

172 |GANESH SAHOO ;2493/202 22.06.2022 |BLAPL/11148/2021 |10

173 |N. K. ROUT ;2494/202 22.06.2022 |BLAPL/9111/2021 |10
BIKRAM 42495/202

174 o SRRY ) 22.06.2022 |CRIMC/1415/2021 |10
NIRANJAN 42496/202

REN ) 22.06.2022 |CRLREV/95/2022 10

176 [R. K. NAYAK ;2498/202 22.06.2022 ?PC(OAC)/1518/201 10

177 |M.R.MALLA ;2499/202 22.06.2022 |WP(C)/13586/2022 |10
KISHORE

178 |CHANDRA §25OO/202 22.06.2022 ?PC(OAC)/1648/201 10
PRADHAN

179 |p. K. JENA 32501/202 22.06.2022 ?PC(OAC)/1232/201 10

180 [B. DAS 32502/202 22.06.2022 |WPC (OA)/1246/2015 |10

181 M. NAYAK 425047202 1,) 062022 |Wwp(C)/14271/2022 |10

2




182 |S.K.MOHANTY §2505/202 22.06.2022 |TRP(C)/64/2022 10 c
DAYANIDHTI 42506/202

183 | oo 5 22.06.2022 |WP(C)/18562/2019 |10 C
M/S ANIL 42507/202

184 |0 o e 5 22.06.2022 |WPC (OA)/1991/2014 |10 C

185 |A.RAUT §2509/202 22.06.2022 |TRPCRL/3/2022 10 C

186 |R.SETHI §2510/202 22.06.2022 |TRP(C)/101/2022 |10 C

187 |B. TRIPATHY §2511/202 22.06.2022 |CRLMP/824/2022 10 C

188 |J. PRADHAN ;2512/202 22.06.2022 |WP(C)/1369/2022 |10 C

189 |D.K.MALLICK ;2514/202 22.06.2022 |ABLAPL/5493/2022 |10 C
MADHABANANDA (42515/202

190 | Crany 5 22.06.2022 |WP(C)/12219/2022 |10 C

191 |T.K.MOHANTY §2516/202 22.06.2022 |RSA/13/2002 10 C
MADHABANANDA (42517/202

192 | Sy 5 22.06.2022 |WP(C)/12223/2022 |10 C
MADHABANANDA (42518/202

193 || Ty 5 22.06.2022 |WP(C)/12221/2022 |10 C

194 |T.SWAIN 32519/202 22.06.2022 |SA/151/2002 10 C

195 |P.K.MISHRA 32521/202 22.06.2022 |SA/246/1994 10 C

196 |P.K.ROUT ;2523/202 22.06.2022 |ABLAPL/5952/2022 |10 C

197 |G.JAYASINGH 32524/202 22.06.2022 ABLAPL/5951/2022 10 C

198 |J.BEHERA §2525/202 22.06.2022 |ABLAPL/5977/2022 |10 C

199 TITABAS 42527/202 1,5 06.2022 |sA/94/1994 10 c
NAYAK 2

200 |B.K.MOHANTY ;2529/202 22.06.2022 |WP(C)/3589/2017 |10 C

201 M. K. RATH 32532/202 22.06.2022 |WP(C)/12709/2022 |10 C

202 |A.PATTNAIK 32534/202 22.06.2022 |WP(C)/12769/2022 |10 C
SESHADEV 42535/202

203 AL 5 22.06.2022 |WP(C)/12399/2022 |10 c

204 |A.PATTANATK 32536/202 22.06.2022 |WP(C)/12775/2022 |10 c

1205 |K.K.NATH 142537/202 |22.06.2022 |WP(C)/2044/2017 |10  |[C




2

|

206 |B.K.BEHERA ;2539/202 22.06.2022 [WP(C)/24036/2019 |10
207 |P. K. JENA ;2540/202 22.06.2022 |WP(C)/10624/2016 |10
208 [R.K.BISOI 32541/202 22.06.2022 |WP(C)/4778/2020 |10
209 [B. K. SWAIN 32542/202 22.06.2022 [WP(C)/5503/2013 |10
210 |[B. K. SWAIN §2543/202 22.06.2022 [WP(C)/5504/2013 |10
211 ﬁggiﬂ;YKUMAR 32548/202 22.06.2022 |[WP(C)/14432/2022 |10

| | ITotal 11758

NIC




